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{Setting up of new Steel Plant

2970. SHRI AHMED M. PATEL:
SHRI LAKSHMAN
MALLICK:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether there is any propcsal
t0 set up new steel plants in the
~ountry; (other than those already
sanctioned and under construction).

(b) if so, whether these will bhe
set up in collaboration with some
other countries;

(c) if so, the names of the coun-
tries and the conditions thereof;

(d) the site selected; and

(e) when the proposals are likely
to materialise?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) to (e)
With a view to augmenting the steel
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making capacity in the country, Gov-
ernment have been exploring the
possibilities of setting up a new steel
plant with technical and financial
assistance from some of the developed
countries. As a result, concrete pro-
posals have been received from cer-
tain parties in West Germany, UK.
etc. These proposals including the
question of final location as well as
other terms and conditions are pre-
sently in various stages of detailed
technical and financia]l evaluation and
will have to be negotiated further
with the parties concerned before a
final decision can be taken.

Loss incurred by Durgapur Steel
Plant

2971. SHRI NIREN GHOSH: Wil]
the Minister of STEEL AND MINES
be pleased to state:

(a) whether it is a fact that Durga-
pur Steel Plant incurs heavy losses
due to cheap prices of its products;
and

(b) if so, the amount of losses due
to price fixation?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) It
would not be correct to make a gene-
ral statement that Durgapur Steel
Plant incurs heavy losses because of
the cheap prices of its products.

(b) Does not garise.
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Propeosal to stop subsidies to improve
Economic Condition

2973. SHRIMATI KRISHNA SAHI:
Will the Minister of FINANCE be

pleased to state: 5,
(a) whether Government provide
Rs. 475 crores as Food subsidy;

Rs. 275 crores as Export subsidy and
Rs. 150 crores as Fertilizer subsidy to
powerful interests in the country; and

(b) if so, do Government propose
to stop these subsidies in order to
improve economic condition of the
country?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) and (b)
The Budget for 1980-81 provides
Rs. 600 crores for food subsidy, Rs. 355
crores for cash compensatory assist-
ance for exports Rs. 367 crores for
subsidy on indigenous and imported
fertilisers. The food subsidy is pay-
able to the Fooq Corporation of India
and compriseg of (a) subsidy on food-
grains distributed through public dis-
tribution system and (b) cost of
carrying buffer stocks of foodgrains.
Food subsidy is meant for food secu-
rity and to enable the weaker sections
of the community to obtain foodgrains
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at reasonable prices. The cash com-
pensatory support for exportg is
meant for promoting exports from
the country by making these compe-
titive in world market. The fertiliser
subsidiegs are given to the farmers to
increase agricultural output. Thus,
subsidies are not given, to any parti-
cular section of the recepient, or to
“powerful interests in the country”.
The subsidies are however constantly
kept under review and adjustments
are made, keeping in view the budget-
ary position of Government and the
social and economic objectiveg serv-
ed by such subsidies.

Non-supply of allotted quota of items
to Tripura

2974. SHR] AJOY BISWAS: Will
the Minister of CIVIL SUPPLIES be
pleased to state:

(a) what was the quota fixed for
Tripura for diesel, petrol, kerosene
oil, rice, sugar and salt during the
1979-80 and 1980-81 out of the require-
ment placed by the Government of
Tripura;

(b) what quantity has been suppli-
ed to Tripura on each of those Items
during the above-mentioned period;

(c) whether it is a fact that cllot-
ted quota on above items could not
be supplied to Tripura; and

(d) if so, the reason thereof?

THE MINISTER OF CIVIL SUP-
PLIES (SHRI V. C. SHUKLA): (a)
to (d) Governmemt of Tripura was
supplied 79.9 thousand tonnes of rice
during 1979-80 as against the allot-
ment of 81.5 thousand tonnes, During
the 1st two months of 1980-81 they
were supplied 15.2 thousand tonnes of
rice as against the allotment of 14
thousand tonnes. 12,000 tonnes of salt
was supplied as against the allotment
of 12700 tonneg during 1979 and





